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        Office of Deputy Commissioner, Faridabad 
                                       Mini Secretariat, Sector-12, Faridabad 
                                                         Office Phone:- 0129-2227936, 2226604, Email Id - dcfbd@hry.nic.in 

 

st _ nd

 

To 

1. Director General, Mines and Geology Department, Plot No. 9, Sector-22, IT Park,   
Panchkula 

2. Commissioner of Police, Sector 21C, Faridabad. 
3. Commissioner, Municipal Corporation, B.K. Chowk, Faridabad 
4. Commissioner, Municipal Corporation, Gurugram.  
5. DTP, (E) Faridabad 

 

No 9964-68/LFA     Date:-  20-06-2025 
 

Subject:        Unauthorized Earth Excavation and Illegal Dumping of Solid Waste in Dhouj Area,  
          Faridabad – Immediate Action Requested. 

   

            It is brought to your notice that a joint inspection was conducted by officials from the 
Mines and Geology Department, Faridabad and the Regional Officer, Ballabgarh Region, Haryana State 
Pollution Control Board in the area of Dhouj, Faridabad. During the said inspection, it was observed by 
the team that unauthorized excavation of earth and subsequent illegal disposal and burial of solid waste 
was observed at the following geographic coordinates: 

Site 
No. 

Geo-coordinates Area 

01 Lat:28.342857 ° N, Long: 77.203263 ° E 2.5 acres approx. 

02 Lat:28.343762 ° N, Long: 77.203240 ° E 2.0 acres approx. 

03 Lat: 28.343564 ° N, Long: 77.203266 ° E 0.5 acres approx. 

04 Lat: 28.344410 ° N, Long: 77.203355 ° E 1.0 acre approx. 

05 Lat: 28.323424 ° N, Long: 77.221976 ° E 1.0 acre approx. 

06 Lat: 28.322465 ° N, Long: 77.222588 ° E 1.5 acres approx. 

            As per the information provided by the local residents, the excavated sites are being filled 
with solid waste, which is allegedly being transported from the Bandhwari landfill site, Gurugram and 
later capped with earth. It was also brought to the notice of the inspecting team that one of the 
landowners is reportedly planning to establish residential colonies at or around coordinate 28.343762 ° 
N, 77.203240 ° E. 

                        This matter is of serious concern from both environmental and planning perspectives. In 
view of the above, you are hereby requested to initiate necessary action against the violators as per the 
relevant provisions of law and take immediate steps to prevent any further illegal excavation of earth, 
dumping of solid waste and unauthorized construction activity in the area. 

This is for your information and necessary action, please. 

Encl :- As above.  

for Deputy Commissioner 
                                                                                                                Faridabad 

4

Annexure-R/1148

Mobile User



Report on Joint Inspection Conducted in Dhouj Area, Faridabad Regarding 
Unauthorized Excavation and lllegal Dumping of Solid Waste 

Site No. 

A joint inspection was carried out by the officials of the Mines and Geology Department, 
Faridabad, and the Haryana State Pollution Control Board (HSPCB), Regional Office Ballabgarh, on 
20-June-2025 in the area of Dhouj, Faridabad, on account of credible information received 

regarding illegal earth excavation and suspected solid waste dumping activities. The joint team 
visited various sites as indicated through shared geo-coordinates. The following table summarizes 
the location details and observations: 

01 

02 

03 

04 

05 

Submitted to: 

06 

Sh. Vikram Singh, IAS, Deputy Commissioner, Faridabad 

Geo-coordinates 

Lat:28.342857° N, Long: 77.203263 °E 
Lat:28.343762 ° N, Long: 77.203240 °E 
Lat: 28.343564 ° N, Long: 77.203266 °E 
Lat: 28.344410 ° N, Long: 77.203355 °E 
Lat: 28.323424 ° N, Long: 77.22 1976 °E 
Lat: 28.322465° N, Long: 77.222588 °E 

Enclosures: Site photographs with GPS coordinates. 

Area (approx.) 

charodsetershng migAcevteat. 

2.5 acres 

Mines and Geology Department, Faridabad 

2.0 acres 

0.5 acres 

1.0 acre 

Local residents informed the inspecting team that the solid waste is being transported from the 
Bandhwari landfill site, Gurugram, and is being dumped at the above-mentioned sites. Post 
dumping, the waste is reportedly being covered with earth to conceal the activity. was also 

stated that one of the landowners is planning to develop a residential colony at the site 
mentioned at Sr. No. 02 (Lat: 28.343762 ° N, Long: 77.203240 ° E). 

1.0 acre 

In view of the serious nature of violations and potential environmental damage, the matter is 

submitted for your kind perusal and further necessary direction. 

1.5 acres 

Pot, AGE 
HSPCB, Regional Office, Ballabgarh 
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Latitude

86FF+JF, Fatehpur Taga, Haryana 121004, India

28.32293499726802°

Local 11:56:34 AM

GMT 06:26:34 AM

Longitude

GPS Map

Camera Lite

77.22168870270252°

Altitude 200 meters

Friday, 20.06.2025
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GPS Map

Camera Lite

86GH+X68, Samaypur Dhauj Ballabhgarh Rd, Fatehpur Taga, Haryana

Latitude

28.3272674°

Local 11:55:35 AM

GMT 06:25:35 AM

121005, India

Longitude

77.2252469°

Altitude 200 meters

Friday, 20.06.2025
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Latitude

86FF+JF, Fatehpur Taga, Haryana 121004, India

28.32299631088972°

Local 11:55:31 AM

GMT 06:25:31 AM

Longitude

GPS Map

Camera Lite

77.22207058221102°

Altitude 200 meters

Friday, 20.06.2025
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Latitude

86FF+JF, Fatehpur Taga, Haryana 121004, India

28.32261095289141°

Local 12:08:47 PM

GMT 06:38:47 AM

Longitude

GPS Maр

Camera Lite

77.22323625348508°

Altitude 201 meters

Friday, 20.06.2025
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2151

HYUND
AI

Latitude

86FF+JF, Fatehpur Taga, Haryana 121004, India

28.32261853851378°

Local 12:08:44 PM

GMT 06:38:44 AM

GPS Maр

Camera Lite

Longitude

77.22323901951313°

Altitude 201 meters

Friday, 20.06.2025
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GPS Map
Camera Lite

Unnamed Road, Fatehpur Taga, Haryana 121004, India

Latitude

28.3279021°

Local 11:51:50 AM

GMT 06:21:50 AM

Longitude

77.2205762°

Altitude 201 meters

Friday, 20.06.2025
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2151

HYUND
AI

Latitude

86FF+JF, Fatehpur Taga, Haryana 121004, India

28.32261853851378°

Local 12:08:44 PM

GMT 06:38:44 AM

GPS Maр

Camera Lite

Longitude

77.22323901951313°

Altitude 201 meters

Friday, 20.06.2025
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GPS Map
Camera Lite

Unnamed Road, Fatehpur Taga, Haryana 121004, India

Latitude

28.3279021°

Local 11:51:50 AM

GMT 06:21:50 AM

Longitude

77.2205762°

Altitude 201 meters

Friday, 20.06.2025
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Google

Dhouj, Haryana, India
86w3+558, Dhouj, Haryana 121004, India
Lat 28.344421° Long 77.20366°

20/06/2025 11:03 AM GMT +05:30

GPS Map Camera
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Dhouj, Haryana, India
86w3+558, Dhouj, Haryana 121004, India

Lat 28.3444° Long 77.20366°
20/06/2025 11:03 AM GMT +05:30

GPS Map Camera
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Google

GPS Map Camera

Nurpur Dhumaspur, Haryana, India
86v2+wxr, Nurpur Dhumaspur, Haryana 121004, India

Lat 28.343564° Long 77.203266°
20/06/2025 11:05 AM GMT +05:30
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Google

GPS Map Camera

Nurpur Dhumaspur, Haryana, India
86v2+wxr, Nurpur Dhumaspur, Haryana 121004, India

Lat 28.343578° Long 77.20323°
20/06/2025 11:05 AM GMT +05:30
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Google

GPS Map Camera

Nurpur Dhumaspur, Haryana, India
86v2+wxr, Nurpur Dhumaspur, Haryana 121004, India
Lat 28.344177° Long 77.203336°

20/06/2025 11:02 AM GMT +05:30

19

163



Google

GPS Map Camera

Faridabad, Haryana, India
86r3+jqj, Manger - Dhauj Rd, Faridabad, Haryana
121004, India

Lat 28.342857° Long 77.203263°
20/06/2025 09:51 AM GMT +05:30
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Google

Faridabad, Haryana, India

GPS Map Camera

86r3+jqj, Manger - Dhauj Rd, Faridabad, Haryana
121004, India

Lat 28.342736° Long 77.203269°

20/06/2025 09:51 AM GMT +05:30
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and landa d

Regional Office, Ballabgarh Region
Haryana State Pollution Control Board

Near Hewo Apartment, Sector -16A, Faridabad
Website - www.hspcb.gov.in E-Mail

hspcbrobr@gmail.com
Contact No. 0129-2225314

No. HSPCB/BR/2025/2838-39

To

Sub:

Regional Directorate (North)
Central Pollution Control Board

BSNL Telephone Exchange, 2nd Floor,
Sector 49C ,Chandigarh - 160047
(e-mail: rdehandigarh.cpcb@gov.in).

LiFE
yefr

Evronment

Dated:10-11-2025

Joint inspection regarding illegal dumping of untreated solid waste and unauthorized
earth excavation in Faridabad - In compliance with Hon'ble NGT Order dated

08.07.2025 in O.A. No. 323/2025 (News Item titled "Illegal waste dumping leads to
environmental fears in Faridabad").

Kindly refer to the subject cited above.

The Hon'ble National Green Tribunal, Principal Bench, New Delhi, in its order dated
08.07.2025 in O.A. No. 323/2025, titled "News Item titled 'Illegal waste dumping leads to environmental
fears in Faridabad' appearing in Hindustan Times dated 27.06.2025", has taken suo motu cognizance of
the issue of illegal dumping of untreated solid waste and unauthorized earth excavation in various
locations of Faridabad district, including Fatehpur Taga, Samaypur Dhauj-Ballabhgarh Road, Dhouj,
Nurpur Dhumaspur, and Mangar village.

The directions of the Hon'ble Tribunal vide order dated 08.07.2025 are reproduced below:
".....The article states that, following complaints from local residents, a joint inspection

conducted on June 20 by the Haryana State Pollution Control Board and the Department of Mines and
Geology found six locations, ranging from 0.5 to 2.5 acres in Fatehpur Taga, Samaypur Dhauj-
Bullabhgarh Road, Dhouj, Nurpur Dhumaspur, and Mangar village, had been illegally excavated. The
article further mentions that the excavated pits were backfilled with legacy, unprocessed waste,
bypassing environmental safeguards and contractual obligations. The article states that Hindustan Times
(HT) visited the sites on Thursday and found large mounds of mixed, untreated waste across open fields -
allegedly in violation of environmental norms and the contract's terms. The article adds that the waste.
reportedly sourced fromBandhwari, was concealed beneath layers of earth to evade detection. The
article highlights that experts have warned this illegal practice poses risks of groundwater
contamination, land instability, and long-term health hazards. The article mentions that a landowner is
allegedly planning to build residential colonies atop a concealed dump site (Lat: 28.343762°N, Long:
77.203240°E), which could potentially expose future residents to toxic soil and structural threats. The
article finally states that the Aravalli foothills already under stress due to deforestation, mining and
encroachment are now facing a new ecological threat due to these hidden waste dumps.

3. The above malter indicates violation of the Environment (Protection) Act, 1986, the Solid
Waste Manugement Rules and Aravali Notification (MoEF Notification, 1992).

4. The news item raises substantial issues relating to compliance with the environmental norms
and implementation of the provisions of scheduled enactment. 5. Power of the Tribunal to take up the
matter suo-motu has been recognized by the Hon'ble Supreme Court in the matter of "Municipal
Corporation of Greater Mumbai vs. Ankita Sinha d& Ors. " reported in 2021 SCC Online SC 897.

Hence, we implead the following as respondents in the matter:

27
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(1). Central Pollution Control Board, through its Member Secretary, Parivesh Bhawan, East

Arjun Nagar, Delhi-110032.

(2). Haryana State Pollution Control Board, Through it's Member Secretary, C-11, Sector-6,

Panchkula, Haryana - 134109, Haryana.

(3). Deputy Commissioner, Faridabad, Mini Secretariat, First Floor. Sector-12, Faridabad.
(4). Municipal Corporation of Faridabad, Through it's Commissioner, Office of Divisional

Commissioner, Faridabad, Canal Rest House, Sector 16A, Faridabad, Haryana 121002.

7. Issue notice to the above respondents for filing their response/reply by way of affidavit before the
Tribunal at least one week before the next date of hearing.

In compliance with the above directions, it is requested that a joint inspection be conducted by
CPCB, HSPCB, and the District Administration, Faridabad to assess the current status of the identified

sites and the nature of waste dumped.

Recent site photographs and preliminary reports of the mentioned areas are enclosed for

reference. You are requested to kindly coordinate and confirm suitable dates for the joint inspection, so

that a consolidated report may be submitted to the Hon'ble Tribunal before the next date of hearing, i.e.,
15.01.2026.

Regronal Officer

Ballabgarh Region

Encl.: As above (Recent photographs and preliminary site reports)

Endst No. HSPCB/BR/2025/ Dated: 19.11.2025

A copy of above is forwarded to the Deputy Commissioner, Faridabad - for information and

necessary coordination, please. (dcfbd@hry.nic.in)

RedkaaRegronal Officer

Ballabgarh Region

?
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भारत

क

MCF
Municipal Corporation, FaridabadB.K. Chowk N.I.T Faric.T Faridabad -121001, Haryana-IndiaTel.: 0129-2411649, 2411664, 2415549
Fax: 0129-2416465

FARIDABAD

MEMO No. MCF/ACM(-I/2035/588 DATED! 09.12.2025

Minutes of Meeting held on 02.12.2025 at 03:00 PM under the Chairpersonship of AСМС-
1, Municipal Corporation Faridabad regarding illegal dumping of untreated solid wasteand unauthorized excavation in the Dhauj and adjoining areas.

Following officers attended the meeting:-

1. Sh. Vivek Kundu, HPS, ACP, Mujesar.
2. Smt. Neha Singh, Tehsildar Badkhal
3. Smt. Bhumika Lamba, Tehsildar, Ballabgarh
4. Sh. Harish, RO, Blb, HSPCB

5. Sh. Puneet Pathak, AEE, Blb, HSPCB
6. Smt. Priyanka, BDPO, Faridabad

7. Sh. Satender Singh, AE (SWM), MCF

8. Sh. Karan Kumar, Naib Tehsildar, Dhauj

Following officers were absent during the meeting:-

1. SDM Badkhal

2. DDPO Faridabad

At the outset, the Chairperson welcomed all the participants. Thereafter, detailed
deliberations were held on the issue of illegal dumping of untreated solid waste and

unauthorized excavation in Dhauj and adjoining areas.

During the discussions, the Chairperson expressed strong displeasure over the absence

of the DDPO, Faridabad, who failed to attend the meeting despite the seriousness of the matter.

The matter was discussed extensively and the following actionable points were arrived at:

1. Joint Inspection on 04.12.2025

A joint inspection shall be conducted on 04.12.2025 at 10:00 AM in coordination with:

.

District Mining Officer, Faridabad
RO, HSPСВ

Tehsildar, Badkhal & Faridabad

Police Department

AE (SWM), MCF

The team shall ensure verification and documentation of the following:

a. Current status of all six sites mentioned in NGT Order dated 08.07.2025 in OA No.
323/2025.

b. Presence of any solid waste at these sites, supported with photographic evidence.
c. If solid waste is found, details of the action plan formulated or executed.

d. Nature and estimated quantity of the solid waste.

2. Quantification of waste

District Mining Officer, Faridabad to accompany the inspecting team and submit details
about quantity of waste dumped at all the 06 locations mentioned in DC Faridabad letter
dated 20.06.2025.

f
Faridabad stepping towards Smart City

α Scanned with OKEN Scanner29
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FARIDABAD

Municipal Corporation, Faridabad
B.K. Chowk N.I.T Faridabad -121001,121001, Haryana-India
Tel.: 0129-2411649, 2411664, 2415549
Fax: 0129-2416465

॥ बदलता ह

3. Action Against Private Agencies

AE (SWM) MCF apprised the Chairperson that the Municipal Corporation Faridabad

had filed an affidavit before the Hon'ble NGT in October 2025, stating that a physical

inspection of the alleged area had been conducted. During the inspection, it was founp

that the said area falls under the jurisdiction of the Panchayat Department and does not

come under the jurisdiction of the Municipal Corporation Faridabad.

Further, as per the Joint Committee Inspection conducted by the Mines & Geology

Department and the Regional Officer, HSPCB on 20.06.2025, it was observed that the waste

allegedly being dumped by the two private agencies-Greentech and Adarsh Bharat Enviro

Pvt. Ltd.-pertains to the disposal of waste from the Bandhwari landfill site, which is

operated and managed by the Municipal Corporation Gurugram.

AE (SWM) MCF was directed to submit details regarding whether any correspondence has

been made with the Municipal Corporation Gurugram for necessary action against the said

agencies and whether any report has been received from MCG in this regard.

4. Constitution of Expert Committee

If solid waste is found at any of the sites, an Expert Committee may be constituted to inspect

the waste and prepare a comprehensive action plan for its scientific disposal.

5. Testing of Waste

In the event of waste found at site RO, HSPCB and AE (SWM) MCF shall jointly ensure

testing of the nature and composition of the waste, subject to the direction of W/Deputy

Commissioner, Faridabad.

6. Identification of Testing Agency

AE (SWM) MCF shall identify an appropriate and accredited testing agency offering

services at a reasonable price and place the details before the undersigned.

7. Recording of Statements

ACP, Mujesar shall ensure that the statements of the local Sarpanches and residents of the

affected villages are recorded to ascertain the involvement of  the concerned agencies and to

verify the ground conditions.

The meeting ended with vote of thanks to the Chair.

SaAdditionat  Commissioner

Municipal Corporation
Faridabad

A copy of the above is forwarded to following for information and necessary action: -

1. Ld. Commissioner, MCF for kind information, please.

2. Ld. Deputy Commissioner, Faridabad for kind information, please.

3. Sh. Trilok Chand, HCS, SDM, Badkhal

4. Sh. Vivek Kundu, HPS, ACP, Mujesar.

Faridabad stepping towards Smart City

α Scanned with OKEN Scanner30
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FARIDABAD

Municipal Corporation, Faridabad
B.K. Chowk N.I.T Faridabad -121001, Haryana-India
Tel.: 0129-2411649, 2411664, 2415549
Fax: 0129-2416465

5. Sh. Chandra Bhushan Tiwari, District Mining Officer, Faridabad.
6. Smt. Neha Singh, Tehsildar Badkhal

7. Smt. Bhumika Lamba, Tehsildar, Ballabgarh
.8. Sh. Harish, RO, Blb, HSPCB.

9. Sh. Puneet Pathak, AEE, Blb, HSPCB.

10. Smt. Priyanka, BDPO, Faridabad.

11. Sh. Satender Singh, AE (SWM) MCF.

12. Sh. Karan Kumar, Naib Tehsildar, Dhauj.

0

Faridabad stepping towards Smart City

Scanned with CamScanner 31
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LIFE 
Lifestye Fx 

NO. HSPcB/BR/2025/ 2/83 

To 

Sub: 

HARYANA STATE POLLUTION CONTROL BOARD 
Bailabgarh Region, Opp. Hewo Appmt., Sector-16A, Faridabad 

Email: hspcbrobr@gmail.com Website: www.hspcb.gov.in 

Ref: 

The Naib Tehsildar, 

bhouj Faridabad. 

Land ownership details of inspected sites at Dhauj and adjoining areas 
Compliance of Hon'ble NGT OA No. 323 of 2025. 

MCF letter no. MCF/ACMC-I/2025/588 dt. 09-12-2025 and DC office letter no. 
9964-68/LFA dt. 20-06-2025. 

This has reference to the directions of the Hon'ble National Green Tribunal in OA 
No. 323 of 2025, wherein allegations of ilegal dumping of solid waste and unauthorized 
excavation were examined through a joint inspection conducted on 04.12.2025. 

the six locations: 

During the inspection, the joint team visited the 06 Nos. sites mentioned in the 
Deputy Commissioner Faridabad letter dt. 20-06-2025. Copy of the letter dated 20-06-2025 
of DC Faridabad is attached for ready reference. For completion of the factual and 
compliance report, verified land ownership records are required for the inspected locations. 

You are therefore requested to kindly provide the following details for each of 

Endst. No. 

Dated:/12-2025 

1. Land ownership details (Name of owner(s), Khewat/ Khatoni/ Khasra numbers). 
2. Nature of land (agricultural/non-agricultural/com mon land). 
3. Copies of relevant revenue records. 
4. Any permissions/entries relating to excavation or land use change, if available. 

You are requested to provide the same within 03 days of receipt of this letter. 
DA/as above 

A copy of the above is forwarded to 
1. The Deputy Commissioner, Faridabad for information please. 

RegioHal Officer 
Ballabgarh Region 

Dated: 

2. The Additional Commissioner, Municipal Corporation Faridabad for information and 
coordination please. 

3. The Sub-Divisional Magistrate, Badkhal, Faridabad for information and coordination 
please 

Reglonal Officer 
Ballabgarh Region 
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Deptt. of Mines & Geology Faridabad
Add: Neelam Chowk, behind SBI Main Branch Near

Treasury Office, 2nd Floor in bullding of District

Industrial Center, (NIT-5) Farldabad
E-mail ID: mominingſbd1@gmall.co

Memo No.:- AME/FBD/ 2071

To

Additional Commissioner

Municipal Corporation
Faridabad

Diteds-19/12/2025

Subject:- Regarding joint inspection report in compliance to Hon'ble NGT

OA 323 of 2025 regarding Suo-Motto complaint news item

regarding illegal dumping of waste in Dhauj Area of Faridabad.

With reference to the subject cited above it is respectfully submitted

that as per the direction contained in the joint inspection report the District Mining

Officer was required to provide an estimated quantity of solid waste at the site.

In this regard it is submitted that solid waste does not fall under the

category of mineral and therefore the Department of Mines and Geology does not

undertaken measurement or assessment of solid waste quantities. The mandate of this

department to minerals and minor minerals only.
It is further submitted that the officer and officials of this department

have neither received any technical training nor possess past experience in the
measurement or estimation of solid waste and no such exercise has ever been carried

out by this department in the past. Therefore. this department does not have the

technical expertise or operational mechanism to assess or quantify solid waste.

Accordingly, since the material observed at the site pertain to solid

waste this department is not in a position to assess or provide the quantity of such

solid waste. The estimation of solid waste fall under the jurisdiction of concermed

local body / competent authority dealing with solid waste management.

This is submitted for your kind information and necessary action please.

Assistant Mining Engineer
Mines and Geology Department

Faridabad/Palwal

36
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From

To

Naib Tehsildar,

Dhauj

Regional Officer, HSPCB
,

Ballabhgarh Region

Memo No. 1185
Reader Date 23-12-2025

Subject: Unauthorized Earth Exca
vation and Illegal Dumping of Solid Waste in Dhouj Area,

Faridabad - Immediate Action Requested.

On the subject cited above referen
ce to your good office letter 

no HSPCB/BR/2025/2/83

Dated 05-12-2025.

On the below mentioned table, a report was taken from the Patwari Halka.

Geo-coordinates Area Details of Ownership Remark

Site

No.

01 Lat:28.342857°N, Long:

77.203263°E

08 kanal

02 Lat:28.343762*N, Long:
77.203240 ° E

08 kanal

03 Lat: 28.343564N,

Long: 77.203266° E

06 kanal 15 marla

04 Lat: 28.344410°N,

Long: 77.203355°E

08 kanal

Village Dhauj Khewat
no 551 Mustkil no

68//25 the owner of

Sh Yasin Mohmmad

S/0 Nathu S/0 Dilavar

etc.

Village Dhauj Khewat

no 549 Mustkil no

68//6 the owner of Sh

Yasin Mohmmad S/0

Nathu S/0 Dilavar etc.

Village Dhauj Khewat
no 549 Mustkil no

68//15 the owner of

Sh Yasin Mohmmad

S/0 Nathu S/0 Dilavar

etc.

Village Dhauj Khewat
no 741 Mustkil no

67//1 the owner of Sh
Aas Mohmmad S/0
Abddula S/0 Chuttan
etc. & Shabbuddin

Wheat has been

sown. Looking at the

spot, it appears that

garbage is buried

inside the ground.
The land on the spot

is flat.

vegetables has been

sown

Mustard has been

sown

There is a boundary
wall at the spot and
the land is flat. On

looking at it, It is
visible that garbage
is buried below the

α Scanned with OKEN Scanner37
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05 Lat: 28.323424N,
Long: 77.221976 Е

08 kanal

06 Lat: 28.322465 N,
Long: 77.222588 E

08 kanal

shareholding and self-
cultivation

Village Tikri Khera
Khewat no 265 Mustkil

no 32//12 the owner

of Sh Dilshad S/0 Chav

Khan etc.

Village Tikri Khera

Khewat no 356 Mustkil

no 32//23 the owner

of Sh Ayub, Jamil,

Liyakat, etc. S/0 Basir
S/0 Phool

land and some

garbage is visible
above it.

Wheat has been
sown.

The soil has been

excavated and is

filled with rainwater.

It is forwarded for further information and necessary action.

Attached:- Patwari Halka Report, Jamabandi

Naib Tehsildar,

Dhauj

α Scanned with OKEN Scanner38
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FROM

Station House Officer

FO

Police Station, Dhauj,FBD

Regional Officer, IISPCB

Ballabhgarh Region

क्रमांक न. १44-5A दिनाक 27-12-25

Subject: Unauthorized Earth Excavat
ion and Illegal Dumpimg of Solid 

Waste in

Dhauj Area, Faridabad

आपके कार्यालय के मीमो न. 1185 rea
der dated 23.12.25 Unauthoriz

ed Earth

Excavation and Illegal Dampimg of Solid Waste in Dhauj Area Faridabad के सुबंध

में थाना धौज क्षेत्र मे आने वाले गांव मे जिन जमीन मालिको ने सालिड डम्प अपने
 खेत मे डाला था

उनको शामिल जांच करके कथन अंकित किये। जो साथ लफ है। रिपोर्ट सेवा मे पेश है।

प्रबंधक अफसर

थाना धौज

दिनाक 27.12.25

39
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बयान अजाने जुबेर पुत्र बसीर पुत्र फूला निवासी कुरैशी मौहल्ला, गांव टिकरी खेडा, थाना

धौज, फरीदाबाद, उम्र 48 साल, मो0 नं0 8595404942

बयान किया कि मैं उपरोक्त पते का निवासी हूं। मैं अनपढ़ व्यक्ति हूं। हमारी 6 भाईयों

की गांव टिकरी खेडा में गैर तक्सीमशुदा 1.5-1.5 किला पुश्तैनी सांझी जमीन है, जिसमें से मेरे

भाई उमर मौहम्मद ने अपने हिस्से की सारी जमीन बेच दी थी। मुझे छोड़कर मेरे सभी भाईयों ने

भी अपनी थोड़ी-थोडी जमीन अपनी जरूरतें पूरी करने के लिए बेच रखी है। मैंने पिछले 8-10 साल

से अपने हिस्से की जमीन में मछली पालने के लिए जमीन खुदवा रखी थी और मछली पाल रहा

था। इसी साल 6-7 महीने पहले बंधवाडी डम्पयार्ड से 3 आदमी आए थे और बतलाया कि हमारी

कंपनी Ms. Greentech Enviro Management pvt. Ltd. आपकी जमीन में हमारी डम्पयार्ड से

कचरा /डम्प डाल देंगे जिससे आपकी जमीन उपजाऊ हो जाएगी और हम आपको पैसे भी देंगे। हम

सभी भाईयों के सामने ये बातें हुई थी। उसके बाद मैंन अपनी मछली पालन वाली खाली जमीन

में उक्त कचरा / डम्प डलवा लिया। कचरा डालने के अलावा उन्होंने हमें कोई पैसे नही दिए। हमारी

उक्त जमीन में अब फसल काफी अच्छी हो रही है। किसी प्रकार का कोई नुकसान जमीन में नही

हुआ है। मैंने अपना बयान लिखा दिया, सुन लिया, समझ लिया, ठीक है।

Abberfed
n

SHD

Pe shauj

ot 26-12-25

P
o
l
i
c
e 
S

LTI

जुबेर
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बयान अजाने यासीन पुत्र नत्थू निवासी बहराम पट्टी मौहल्ला, गांव व थाना धौज,

फरीदाबाद, उम्र 74 साल, मो0 नं0 8053585758

बयान किया कि मैं उपरोक्त पते का निवासी हूं। गांव धौज में मेरी जमीन मुस्तकिल 68,

किला नं0 25, खेवट नं0 551 पर है। मैंने मेरी करीब 1.5 किला जमीन में मछली पालन के लिए

जमीन खुदवाई थी, लेकिन हमारी उस जमीन में पानी रूका नही। खुदाई की हुई मिट्टी हमने

अपनी बाकी जमीन में गिरवा दी थी। हमारी उक्त खुदाई की हुई जमीन करीब 2 साल खाली पड़ी

रही। इसके बाद जून 2025 में बंधवाडी डम्प यार्ड, गुरुग्राम से कुछ डम्फर हाईवा गांव में रोङ

साईड पर कुडा / डम्प डालते हुए दिखाई दिए तो हमने पूछताछ की तो पता चला कि उक्त कूडा/  डम्प

किसी Ms. Greentech Enviro Management pvt. Ltd. कंपनी द्वारा बिना किसी कीमत के डाला जा

रहा है। फिर हमने डम्प यार्ड वालों से अपनी जमीन में कूडा/डम्प डालने बारे कहा तो वे फौरन

तैयार हो गए और हमने अपनी उक्त खाली जमीन में कूडा / डम्प डलवा लिया और उसके ऊपर

हमने अपने दूसरे खेतों में डाली हुई मिट्टी उठाकर डाल दी। हमने अपने खेतों का स्तर दूसरों की

जमीन के बराबर करने के लिए यह कूडा/डम्प डलवाया था और साथ लगती दूसरों की जमीन

कटकर हमारी तरफ ना आ जाए, इसलिए भी हमने यह कूडा डम्प अपनी जमीन में डलवाया था।

हमारी उक्त जमीन में अब फसल काफी अच्छी हो रही है। किसी प्रकार का कोई नुकसान जमीन

में नही हुआ है। मैंने अपना बयान लिखा दिया, सुन लिया, समझ लिया, ठीक है।

Attestod

Brn
SHo

PS Dhauj

dt 26-12-25

LTT

यासीन
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बयान अजाने अय्यूब पुत्र बसीर पुत्र फूला निवासी कुरैशी मौहल्ला,

गांव टिकरी खेडा, थाना धौज, फरीदाबाद, उम्र 70 साल, मो0 नं0

8595404942

बयान किया कि मैं उपरोक्
त पते का निवासी हूं। मैं अनपढ़ बुजुर्ग

व्यक्ति हूं। हमारी 6 भाईयों की गांव टिकरी
 खेडा में गैर तक्सीमशुदा 1.5-

1.5 किला पुश्तैनी सांझी 
जमीन है, जिसमें से मेरे भाई उमर मौहम्मद ने

अपने हिस्से की सारी जमीन बेच दी थी। मेरे भाई जुबैर को छोड़कर 
हम

सभी भाईयों ने भी अपनी थोडी-थोडी
 जमीन अपनी जरूरतें

 पूरी करने के

लिए बेच रखी है। मेरे भाई जुबैर ने पिछले 8-
10 साल से अपने हिस्से

की जमीन में मछली पालने के लिए
 जमीन खुदवा रखी थी और मछल

ी

पाल रहा था। इसी साल 6-7 मह
ीने पहले बंधवाडी डम्पयार्ड कम्पनी Ms.

Greentech Enviro Mana
gement pvt. Ltd. कंपनी से 3 आदमी आए थे और

बतलाया कि हम आपकी 
जमीन में हमारी डम्पयार्ड से कच

रा /डम्प डाल

देंगे जिससे आपकी जमीन उ
पजाऊ हो जाएगी और हम 

आपको पैसे भी

देंगे। हम सभी भाईयों के सामन
े ये बातें हुई थी। उसके बाद मेरे भाई

जुबैर ने अपनी मछली पालन वाली ख
ाली जमीन में उक्त कचरा/डम्प

डलवा लिया। कचरा डालने 
के अलावा उन्होंने हमें कोई पैसे नही दिए।

हमारी उक्त जमीन में अब फसल काफी अच्छी हो रही है। किसी प्रकार

का कोई नुकसान जमीन में नही हुआ है। मैंने अपना बयान ल
िखा दिया,

सुन लिया, समझ लिया, ठीक 
है।

g228
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बयान अजाने जमील पुत्र बसीर पुत्र फूला निवासी कुरैशी मौहल्ला,

गांव टिकरी खेडा, थाना धौज, फरीदाबाद, उम्र 65 साल, मो०नं0

8396005066

बयान किया कि मैं उपरोक्
त पते का निवासी हूं। मैं अनपढ़ बुजुर्ग

व्यक्ति हूं। हमारी 6 भाईयों की गांव टिकर
ी खेडा में गैर तक्सीमशुदा 1.5-

1.5 किला पुश्तैनी सांझी जमी
न है, जिसमें से मेरे भाई उमर मौह

म्मद ने

अपने हिस्से की सारी जमीन 
बेच दी थी। मेरे भाई जुबैर को छोड़कर हम

सभी भाईयों ने भी अपनी थोड़ी-थोडी जमीन अपनी जरूर
तें पूरी करने के

लिए बेच रखी है। मेरे भाई जुबैर ने पिछले 8-10 साल स
े अपने हिस्से

की जमीन में मछली पालने के लिए 
जमीन खुदवा रखी थी और

 मछली

पाल रहा था। इसी साल 6-7 महीने पहले बं
धवाडी डम्पयाई कम्पनी Ms.

Greentech Enviro Manag
ement pvt. Ltd. से 3 आदमी आए थे और

बतलाया कि हम आपकी 
जमीन में हमारी डम्पयार्ड से कचरा डम्प डाल

देंगे जिससे आपकी जमीन 
उपजाऊ हो जाएगी और हम आपको पैसे भी

देंगे। हम सभी भाईयों के सामने य
े बातें हुई थी। उसके बाद मेरे भाई

जुबैर ने अपनी मछली पालन वाली खाल
ी जमीन में उक्त कचरा /  डम्प

डलवा लिया। कचरा डालने क
े अलावा उन्होंने हमें कोई पैसे नही दिए।

हमारी उक्त जमीन में अब फसल काफी अच्छी हो रही है। किसी प्रकार

का कोई नुकसान जमीन में नही हुआ है। मैंने अपना बयान
 लिखा दिया,

सुन लिया, समझ लिया, ठीक है।

Attested
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बयान अजाने लियाकत अली पुत्र बसीर पुत्र फूला निवासी कुरैशी

मौहल्ला, गांव टिकरी खेडा, थाना धौज, फरीदाबाद, उम्र 68 साल, मो०नं0

9671636596

बयान किया कि मैं उपरोक्त पते का निवासी हूं। मैं अनपढ़ बुजुर्ग

व्यक्ति हूं। हमारी 6 भाईयों की गांव टिकरी खेडा में गैर तक्सीमशुदा 1.5-

1.5 किला पुश्तैनी सांझी जमीन है,
 जिसमें से मेरे भाई उमर मौहम्मद न

े

अपने हिस्से की सारी जमीन ब
ेच दी थी। मेरे भाई जुबैर को छोड़कर हम

सभी भाईयों ने भी अपनी थोडी
 थोडी जमीन अपनी जरूरतें 

पूरी करने के

लिए बेच रखी है। मेरे भाई जुबैर ने पिछले 8-10
 साल से अपने हिस्से

की जमीन में मछली पालने के लिए
 जमीन खुदवा रखी थी और मछली

पाल रहा था। इसी सा
ल 6-7 महीने पहले बंधवा

डी डम्पयाई कम्पनी Ms.

Greentech Enviro M
anagement pvt. 

Ltd. से 3 आदमी आए थे और

बतलाया कि हम आपकी
 जमीन में हमारी डम्पयार्ड से कचरा / डम्प डाल

देंगे जिससे आपकी जमी
न उपजाऊ हो जाएगी और हम आपको पैसे भी

देंगे। हम सभी भाईयों के स
ामने ये बातें हुई थी। उसके बाद मेरे भाई

जुबैर ने अपनी मछली प
ालन वाली खाली जमीन में उक्त कचरा / डम्प

डलवा लिया। कचरा डालने
 के अलावा उन्होंने हमें कोई

 पैसे नही दिए।

हमारी उक्त जमीन में अब फसल काफी 
अच्छी हो रही है। किसी प्रकार

का कोई नुकसान जमीन में नही हुआ है। मैंने अपन
ा बयान लिखा दिया,

सुन लिया, समझ लिया,
 ठीक है।
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बयान अजाते जुलैद, फरीद पुत्रान आस मोहम्मद पुत्र नब्द / गांव

बौज, फरीदाबाद, मोनं 8059925185, 9671649524

बयान किया कि हम उपरोक्त पते के निवासी हैं। हमारे

पिता आस मोहम्मद का 2018 में देहांत हो चुका है। गांव धोज में

मुस्तलि नं. 68, नेट नं० 549 में 6 एकड़ जमीन हम दोनों भाईयों के

नाम थी। करीब 3 साल पहले हमने र एकड़ जमीन दिल्ली के आशीय

गुप्ता को बेच दी थी। अ
ब हमारे 4 एकड़ जमीन है। हमारी ५ एकड

जमीन में हमने कहीं भी इम्प कचरा नहीं इल्वाया है। हमने अपना

बयान लिखा दिया, पढ़ लिया, ठीक है।

Junnif h
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GEMPL/SWM/25-26| 289
Date: 1010112026 6NEE}.[TECI{ E}JyINON &ANTEEffiNT PW. LTD.

GIN : U9ilXl'll{Bm11Hr91g672
PAN: MECGi536G
GSTIN: l9AAEGGi536G1ZO

The Member Secretary
Haryana Pollution Control Board
Ballabgarh Region, Opp. Hewa Appartment,
Sector-16a, Ambala, Faridabad
Pin- 121002
Email: hspcbrobr@gmail.com

Subject: Reply to Show Cause Notice regarding alleged dumping of untreated Municipal
Solid Waste (MSW) in Dhouj area

Ref: Memo No.-HSPCBiBR/20 26 I 3 657 -60, dated- 07 .0 I .2026

-
o
=C
o
L

.Fl

This is in reference to the Show Cause Notice issued dated- 07 .01.2026 vide memo no.-
HSPCB/BR/202613657-60 to Greentech Environ Management Private Limited (hereinafter
referred to as "GEMPL"), wherein it has been alleged that Greentech Environ Management
Private Limited has dumped untreated municipal solid waste in the Dhouj area.

At the outset, it is most respectfully submitted that the allegations levelled against
Greentecir Environ Management Private Limited are factually incorrect, misconceived, and
wholly unsustainable. The following submissions are made without prejudice to one
another:

l. It is submitted that Greentech Environ Management Private Limited was one of
multiple agencies engaged at the Bandhwari site during the relevant period for
biomining and processing of legacy MSW. Greentech Environ Management Private
Limited did not have exclusive control or supervision over the site, nor over the
activities of other agencies opeiating simultaneously.

2. It is submitted that Greentech Environ Management Private Limited had deployed its
own machineries at the Bandhwari site strictly for processing of legacy MSW in
accordance with the terms of its work order and applicable environmental noflns.

3. It is categorically denied that Greentech Environ Management Private Limited has ever
dumped untreated MSW at any place in the State of Haryana. Greentech Environ
Management Private Limited's work at the Bandhwari site stood stopped in or around
3'd July 2025, and Greentech Environ Management Private Limited has not been
operational at the said site thereafter.
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4. It is submitted that the purported report of the Faridabad SHO, which appears to be the
basis of the present allegation, seems to have been prepared under an elroneous
assumption or confusion. During the relevant time, other agencies engaged at
Bandhwari site might have dumped untreated MSW in the Dhouj area. Greentech
Environ Management Private Limited has never dumped any treated or untreated
material in the said area.

In view of the above facts, the allegation that Greentech Environ Management Private
Limited dumped untreated MSW in the Dhouj area is absolutely baseless, unsupported
by any evidence, and liable to be rejected outright.

6. It is respectfully requested that a detailed enquiry be conducted to ascertain:

a) which agencies were engaged in biomining and waste processing at Bandhwari
during the relevant period; and

b) which agencies were actually dumping inert material in the Dhouj area.

Greentech Environ Management Private Limited is a reputed and law-abiding company
and strictly follows environmental regulations. Owing to adherence to fair and lawful
practices, Greentech Environ Management Private Limited could process only a limited
quantity of material quantity 72803.47 metric tonnes out of the total approximately 9

lakh metric tonnes-within a period of about four months. Greentech Environ
Management Private Limited does not, and will not, resort to any unfair or
environmentally damaging practices.

It is further submitted that inspections were carried out by the Haryana Pollution
Control Board at the Douj Area around July 2025, during which machinery and material
dumping by other agencies were observed and no machineries belonging to Greentech
Environ Management Private Limited or equipment was found operating or present
there during those inspections. In light of the foregoing, it is wholly unjustified and
inexplicable that Greentech Environ Management Private Limited is now being
implicated in alleged activities in which it had no involvement whatsoever

In view of the foregoing, it is respectfully prayed that the present Show Cause Notice,
insofar as it pertains to Greentech Environ Management Private Limited, be dropped and
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Greentech Environ Management Private Limited name be disassociated from the alleged

violations.

Greentech Environ Management Private Limited reserves its right to place additional
documents and submissions on record, if so required.

Thanking you,

For Greentech Environ Management Pvt" Ltd.

Environ Management Pvt. ttO.

UNODAY
DIRECTOR.

A copy of the above is forwarded to:

1^ Comrnissioner. Municipal Corporation, Gurugram - for kind information & necessary
action.

2. Deputy Commissioner, Faridabad- for kind information & necessary action.
3. Regional Officer, Gurugram North, HSPCB - for information and necessary action.

Enclosures:-
c l-ist of machineries used during the work
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GREENTECH ENVIRON MANAGEMENT PVT LTD.

LIST GURGAON PLANT MACHINERIES
SR NO. Macltine Types Ouantitv Status

i Excavators 28 Removed

2 HYVA 27 Removed

J
Power Screen

7
Removed

1+ Road roller 1 Removed

5 Blaster 5 Removed

6 Telihandler 2 Removed

7 Tromal 4 Removed

8 ADS conveyor belt 7 Removed

5 Kleemann 7 Removed
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---------------------------------------------------------------------------------------------------------- 

NO. HSPCB/BR/2026/3670-3671     Dated: 08/01/2026 
 

To 

The Member Secretary, 

Haryana State Pollution Control Board, 

Panchkula. 
  Kind Attn:- SEE Water Cell (HQ) 

 

Sub:       Request for intervention with the Urban Local Body (ULB) 
Department regarding remediation of illegal solid waste dumping in 

Dhouj, Faridabad, and action against M/s Greentech Environ 

Management Pvt. Ltd. – OA No. 323/2025. 

 

Ref: Meeting held through Video Conferencing (VC) on 08.01.2025 regarding 

NGT cases. Joint Inspection Report dated 20.06.2025 and 04.12.2025. 

Memo No. MCF/ACMC-I/2025/588 dated 09.12.2025. 

 

 With reference to the subject cited above, it is submitted that during the VC 

meeting was held on 08.01.2025 under the chairmanship of your goodself, several 

NGT matters including OA No. 323/2025 were discussed for which next date of hearing 

is fixed for 15.01.2026. This case pertains to the unauthorized excavation of earth and 

subsequent illegal dumping of untreated solid waste in the Dhouj area of Faridabad, 

transported from Bandhwari landfill in Gurugram. Further, as per the news article 

mentioned in the Hon’ble Tribunal orders, two private contractors were floating 

scientific waste treatment norms and secretly dumping toxic, untreated waste across 

Fariadabad(Copy attached as Annexure-‘A’).    

 A joint inspection was previously conducted by the Mines and Geology 

Department and HSPCB, identifying six major sites covering approximately 8.5 acres 

where waste was being buried and capped with earth (Copy attached as Annexure-

‘B’). Statements recorded by the SHO, Dhouj, from local landowners (e.g., Sh. Zubair, 

Sh. Yasin) confirm that a private agency, M/s Greentech Environ Management Pvt. 

Ltd., approached them and dumped waste from the Bandhwari landfill site into their 

fields under the guise of making the land "fertile" (Copy attached as Annexure-‘C’). 

It is pertinent to mention that: 

* M/s Greentech Environ Management Pvt. Ltd. has been allotted the work of disposal 

of inert waste by the Municipal Corporation Gurugram (MCG). 

 

 

HARYANA STATE POLLUTION CONTROL BOARD 
Ballabgarh Region, Opp. Hewo Appmt., Sector-16A, Faridabad 
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* The Mines and Geology Department has clarified that as the material is solid waste, 

its quantification and remediation fall under the jurisdiction of the concerned local 

body dealing with the Solid Waste Management (Copy attached as Annexure-‘D’). 

 * This office has already issued Show Cause Notices to the landowners and requested 

the Regional Officer, Gurugram (N), to take action against the private agency (Copy 

attached as Annexure-‘E’). 

  In view of the above, it is requested that the matter may kindly be taken 

up with the Urban Local Body (ULB) Department to issue the following directions: 

 * To Municipal Corporation Gurugram (MCG): 

 1. To lift the solid waste dumped at the various affected sites in Dhouj, Faridabad 

as mentioned in OA and to start the remediation process of the solid waste to 

ensure compliance with NGT orders and environmental norms. 

  2. To take stringent action against the contractor, M/s Greentech Environ 

Management Pvt. Ltd., for the illegal diversion and dumping of waste from 

Bandhwari into District-Faridabad. Further, direct the concessioner i.e. M/s 

Greentech Environ Management Pvt. Ltd to bear the cost of lifting and remediation 

of waste dumped at the various affected sites in Dhouj, Faridabad. 

 Submitted for information and necessary action please. 

 

 

Regional Officer 

Ballabgarh Region 
 

Endst. No. HSPCB/BR/2026/      Dated: 

 A copy of above is forwarded to the Senior Environmental Engineer, 
Solid Waste Cell, HSPCB, Panchkula for information please. 

 

 

Regional Officer 

Ballabgarh Region 

 

HARISH 
KUMAR

Digitally signed 
by HARISH 
KUMAR 
Date: 2026.01.08 
18:43:04 +05'30'

HARISH 
KUMAR

Digitally signed 
by HARISH 
KUMAR 
Date: 2026.01.08 
18:43:19 +05'30'
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